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(For Judgnent)

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Cvil Appeal No. 3165/2006 arising from SLP(C) No.85/2005

Sadhu Si ngh Appel | ant

VERSUS

Darshan Singh & Anr. Respondent s

Date :26.7.2006 : The matter was called on for judgnent today.

For Appellant(s) M. C. L. Sahu, Adv.

For Respondent (s) M. Jana Kal yan Das, Adv.

Hon' bl e M. Justice S.B. Sinha pronounced the judgnment of
t he Bench conpri sing
Hi s Lordship and Hon ble M. Justice Dal veer Bhandari .

Leave granted.

The appeal is dismssed in ternms of the signed judgnent.

No costs.

( Meenu Sethi ) (Khu
shi Ram

Court Master Cour
t Master

Si gned reportable judgnent is placed on the file



